WIYay ” g
p st ORIGINAL
O N :

1 d
INTELLECTUAL
PROPERTY INDIA

PATENTS | DESIGNS | TRADE MARKS
GEOGRAPHICAL INDICATIONS

Uee FRfed, YRd 9RhR
fastrs= & UshiehRur T UHTUT U - | Certificate of Registration of Design

fgsTigq 9. / Design No. : 416199-001
aiE / Date : 08/05/2024
UREINRSal dRIE / Reciprocity Date*

391/ Country

yarierg fopan ofar @ f6 9o ufg § affq fesmes st "USB BASED IOT LIGHT DEPENDENT
RESISTOR SENSOR CUM DATA

LOGGER”. ®& ddfag 8, &1 dsiiaeor, 9ot 10-04 ¥ 1.Harjeet Nath 2. Pantula Karuna
Purnapu Rupa 3.Debabrata Majumder & M # W e ofix @ & X faan @ 8

Certified that the design of which a copy is annexed hereto has been registered as of
the number and date given above in class 10-04 in respect of the application of such
design to "USB BASED IOT LIGHT DEPENDENT RESISTOR SENSOR CUM DATA
LOGGER”. in the name of 1.Harjeet Nath 2. Pantula Karuna Purnapu Rupa
3.Debabrata Majumder.

fess sifafem, 2000 qer sz Fraw, 2001 & o7eadie FEeM & STaseT &l

In pursuance of and subject to the provisions of the Designs Act, 2000 and the
Designs Rules, 2001.
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Date of Issue .

Controller General of Patents, Designs and Trade Marks
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The reciprocity date (if any) which has been allowed and the name of the country. Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years. This Certificate is not for use in legal
proceedings or for obtaining registration abroad.
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